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Govl of Ultarakbang
S'l'l‘\'l'li/nl.‘i'!'lll(:'l' NODAL AGENCY
SINGLE WlNl}OW CLEARANCE svs‘]‘l-jM
GOVERNMENT OF UTTARAKHAND B
» { the llli..‘llillﬂlilﬂll Enterprise Single Window Facllitation '||n;,| .t.'l:'. 11(:;1(;:"“;-””'
tnder Set (':‘] (4 ]1[;;(]';; -;‘I'H.-|7]-t Website: - www.investuttarakhand.com gmail Id: p '
Toll free NO. - =27 2l
IN-PRINCIPLE PROJECT APPROVAL
tificate N 1-()2-20-(AFIP-4083169747140 Date of Issue: - 2022-07-27 16:44:44
LeT C 0. "

led Common Application Form No. 47140 received Dt
facturing/service enterprise as per following

\{/S. (HILL RIVER VIEW RESORT) has fi
'n'"‘-él.-",Z? 16:44:44 expressing its intent to setup manu

._i:'l.]il.\'l'

Services

HOTEL SERVICES

District Empowered Committee has granted In- principle approval for establishment of enterprise in
Uttarakhand.

Note: The enterprise is required to seek requisite clearance / licence / permit required under statutory
obligations stipulated under the laws of central government / state government / court orders.

Various govt. departments/agencies are expected to provide all necessary support and facilitation in
establishing the enterprise under sec (5) (1) (a).

You are also advised to register for benefits if applicable under new industrial development scheme of
dipp, goi at http://dipp.nic.in/

for Uttarakhand State Government benefits please visit https:/ /investuttarakhand.uk.gov.in/

Empowered Authority,
District Nodal Agency,
District Industries Center,
Govt. of Uttarakhand,

(On behalf of the District level Single Window Clearance Committee)
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